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&Jart ADll K. CIwuIa: It is not a 
skyscraper. The work of concreting 
of a roof was going on. Such an ac-
cident might happen even in a one-
storey building. This is just an audi-
torium in the AIR building. 

Shrt S. M. Banerjee: Why bamboo! 
were used and not timber? 

Shrt AaU J[. Chanda: No. bamboos 
were used; they were timeber ballis. 

TraDster of C.P.W.D. Staff 

*119 •. Shrt Tanramani: Will the 
Minister of Works, Houin, and 
Stipp!y be pleased to state: 

(a) whether it is a fact that workers 
of the Central Public Works Depart-
ment were transferred to the Rajas-
tnan Public Works Department along 
with the works; 

(b) whether it ill a fact that many of 
these workers were transferred back 
to the Central Public Works Depart_ 
ment; 

(c) whether all such workers re-
transferred to the Central Public 
Works Department have been paid ar-
rears of Interim relief granted with 
~e t from July, 1957: and 

(d) It not, the rt'aS<lIlS theretore? 

The Deputy MiDister 01 Worb, 
Hoasln, aDd Supply (Sbri Anil K. 
CbaJula): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) and (d) The information is be_ 
ing collected and will be placed on 
the Table of the Sabhe. 

Shri Tanpmanl: May I know how 
many workers were transferred, in' 
the first instance, to Rajasthan, and 
how many were re-transferred back 
to C.P.W.D., Delhi? 

Shrl Aall K. C ...... : Certain 
works were transferred to the Rajas-
than Government under the provi-
sion!! of the States Reorcanisation 
Act. Alonl with the works, aU the 
wwk-eharged people were allo 
transferred to the Rajasthan Gov-
ernment. But it so happened that 
the scale ot salaries of our people 

are higher than that ot the Rajas-
than officers, and they found it diffl-
cult to absorb these people. So they 
returned these personnel back to us. 
We took back only the permanent 
and the quasi-permanent and I think 
the nurl lb~r is about 130 or 134. 

Shri Tanp.mani: May know 
whether these 134 v:')rkers who have 
been re-transferred and who are en-
titled to the interim relief under· the 
CPC will get that interim relief now? 

Shri AnJJ It. Chanda: Yes, Sir. 
They are entitled to it. As a matter 
of fact, the Rajasthan ·Government 
has already asked us to pay On its 
behalf and ajustments will be made 
later on. 

Sbri TaJ1&1lmani: May I know what 
IS their status now regarding senio-
rity and other things? 

Shri AnU K. Chanda: I am afraid 
I cannot go into the details. But I 
should think that the temporary 
transfer they had to Rajasthan would 
:lOt af'l'ect their interests. 

Mr. Deputy-Speaker: The questions 
are over. Is there any other hon. 
Member who wants his question to 
be taken up? 

Sbri Ral'hunath l~  For the 
first time the questions have been 
finished. 

Shrl Vidya Charsn Shukla: Ques-
tion No. 1177, Sir. 

Mr. Deputy-Speaker: Yes. 

Backward Areas 

*1177. Sbrl Vidya ChanD Shakla: 
WilI the Minister of PlaDDJn. be 
pleased to statE': 

(a) whE'ther the term "backward 
areas" has been otftcially defined by 
the Planning Commission; and 

(b) if so, what is the definition! 

The Deputy M.iDlster 01 PlaanJq 
(Sbrl S. N. MIIIhra): <a) and (b). 
The Workina Group on Problema of 
Regional Development is currently 




